INCOME TAX APPELLATE TRIBUNAL;, AHMEDABAD

CAUSE LIST OF A BENCH FOR 16-MARCH-2026 (MONDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

~ IN COURT ROOM 2

Srl | Appeal Number A‘?z':rt' Assessee Name Remarks
| 1 |ITA 824/AHD/2025 2014-15 | [A] DWARKABHAI GOPALDAS PATEL

2 | 131 s 12025 | 2013-14 | [A] BIPINBHAI DESAIBHAI PATEL

3| 51y s /2025 | 2018-19 | [A] MAHADEVBHAL K BHARWAD (E-FILING)

4| seass i 025 | 201920 |[A] CDCON FOUNDATION |

5 | sese/ A 025 | 201718 |[A] PATEL PRAKASHCHANDRA AMBALAL, HUF

N ;’; /2025 | 201516 | [A] RAMESHBHAI RAYJIBHAI PARMAR

7| 2664 D 2095 | 2015-16 | [A] RAMESHBHAT RAYJTBHAT PARMAR

8 | 2675/ /Eg 12025 | 2017-18 | [D] KIRANSINH ABESINH VAGHELA (E-FILING)

9 | 2603 A /2025 | 2018-19 | [A] GANPATBHAI MAYAIIBHAL BARIA

10 [ITA 298/AHD/2026| 2018-19 | [A] MAUN SAT CASTINGS PVT. LTD.

11 |ITA 304/AHD/2026| 2017-18 |[A] SAMEER NAGENDRA DALIA

12 {ITA 310/AHD/2026| 2020-21 {[A] MADRESSA MOHMEDIA PIPARDIWALA CHARITABLE TRUST
13 |ITA 311/AHD/2026| 2021-22 |[A] MADRESSA MOHMEDIA PIPARDIWALA CHARITABLE TRUST
14 [ITA 323/AHD/2026| 2012-13 |[A] REEM BROKING PVT, LTD.

15 |ITA 324/AHD/2026| 2015-16 |[A] REEM BROKING PVT, LTD.

Assistant Registrar

12-Mar-2026|




S

INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LISTOF A BENCH FOR

BEFORE HON'BLE ANNAP
AND HON'BLE SUCHITRA

CISCO WEBEX MEETING NUMBER: 2641 24

IN COURT ROOM 2

17-MARCH-2026 (TUESDAY)

URNA GUPTA, ACCOUNTANT MEMBER
RAGHUNATH KAMBLE, JUDICIAL MEMBER

Srl

Appeal Number

Assmt,
Year

Assessee Name

9 7680 PASSWORD: CR02

ITA
1649/AHD/2024

2011-12

[D] N K INDUSTRIES LTD

Remarks ﬁ’

ITA 731/AHD/2025

2011-12

[A] N. K. INDUSTRIES LTD,

ITA
1751/AHD/2025

2022-23

[A] AMRISH SOMABHAI DESAI

ITA
1752/AHD/2025

- 2022-23

[A] AMRISH SOMABHAI DESAI

ITA
1925/AHD/2025

2015-16

[A] STEEL KONNECT (INDIA) PVT. L7D. (NOW KNOWN AS
EQUIDEM DEALERS PVT. LTD.) :

ITA
2539/AHD/2025

2023-24

[AJ NEPTUNE INFRA-BUILD LLP (E-FILING)

ITA 333/ARD/2026

2014-15

[A] CHOPRA BULLIONS PVT. LTD.

ITA 334/AHD/2026

2015-16

[A] CHOPRA BULLIONS PVT. LTD,

ITA 335/AHD/2026

2016-17

[A] CHOPRA BULLIONS PVT, LTD,

10

ITA 336/AHD/2026

2017-18

[A] CHOPRA BULLIONS PVT, LTD.

11

ITA 337/AHD/2026

2019-20

[A] CHOPRA BULLIONS PVT. LTD.

12

ITA 342/AHD/2026

2012-13

[A] GRINDLY GASES & PET. ROCHEMICALS P, LTD,

13

ITA 348/AHD/2026

2018-19

[A] CHINAR VISHAL DESAI (E-FILING)

14

ITA 356/AHD/2026

2016-17

[A] RAMESHBHAI BABUBHAI PATEL (E-FILING)

15

ITA 366/AHD/2026

2023-24

[A] UMA ORGANICS (E-FILING)

16

ITA 371/AHD/2026

N.A,

J

[A] SHREE ISHWARIYA MAHADEV SEVA SAMARPAN TRUST

ISHWARIYA AMREL] (E-FILING)

12-Mar-202




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF A BENCH FOR 18-MARCH-2026 (WEDNESDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR0O2

IN COURT ROOM 2

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 446/AHD/2018

2014-15

[A] UTTAR GUJARAT VIJ COMPANY LTD, (RCM)

ITA 604/AHD/2024

2017-18

[A] CHANDRIKA MARKETING CO

ITA
1119/AHD/2024

2012-13

[D] SHRI MOTIBHAI MAGANLALBHAIL PADHIYAR

ITA
1286/AHD/2024

2016-17

[A] TAHIRNAQSH MOHD YUSUF MEMON

ITA
1390/AHD/2025

2016-17

[A] BHARATKUMAR MANSUKHBHAI SOLANKI

ITA
1618/AHD/2025

2017-18

[A] AJIT CHANDULAL SHAH

ITA 111/AHD/2026

2021-22

[A] AAMRAKUNJ REALTY LIMITED (E-FILING)

ITA 129/AHD/2026

2018-19

[A] PTYUSH FULCHAND SHAH (E-FILING)

ITA 140/AHD/2026

2013-14

{A] BHARAT PIPE INDUSTRIES

10

ITA 375/AHD/2026

2016-17

[A] ROTARY EYE INSTITUTE (E-FILING})

11

ITA 380/AHD/2026

2019-20

[D] FARIDABANU FARIDMIYA SHAIKH (E-FILING)

12

ITA 386/AHD/2026

2015-20

[A] AVANA MAHENDRA DESAI (E-FILING)

13

ITA 395/AHD/2026

2017-18

[A] MEENABEN VISHNUBHAI PATEL

14

ITA 403/AHD/2026

2016-17

[A] VIRENDRAKUMAR PATEL

15

ITA 407/AHD/2026

N.A.

[A] BHID BHANJAN MAHADEV (E-FILING)

Ass:sganf Registrar]

12-Mar-2026|




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF A BENCH FOR 19-MARCH-2026 (THURSDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR0O2

IN COURT ROOM 2

Assmt.

srl | Appeal Number Year Assessee ﬂame Remarks
1 |ITA 575/AHD/2018| 2011-12 | [A] SHEELABEN D. MANGLANI {RCM)
2 |ITA 576/AHD/2018| 2012-13 | [A] SHEELABEN D. MANGLANI (RCM)
3 |ITA 577/AHD/2018] 2013-14 |[A] SHEELABEN D. MANGLANI (RCM)

IT(SS)A- ] o
4 109/AHD/2023 2009-10 | [A] MANISH BHIKHABHAL SHAH

IT(SS)A .
5 110/AHD/2023 2010-11 | [A] MANISH BHIKHABHAI SHAH

IT(SS)A )
6 111/AHD/2023 2011-12 | [A] MANISH BHIKHABHAI SHAH

IT(SS)A }
7 112/AHD/2023 2012-13 | [A] MANISH BHIKHABHAI SHAH

IT(SS)A ) :
8 113/AHD/2023 2013-14 |[A] MANISH BHIKHABHAI SHAH

IT(SS)A
9 114/AHD/2023 2014-15 | [A] MANISH BHIKHABHAI SHAH
10 |ITA 538/AHD/2023] 2015-16 | [A] MANISH BHIKHABHAI SHAH
11 |ITA 963/AHD/2025| 2017-18 F[EII]_}IXCI;J)AY M, MISTRY CONSTRUCTION PRIVATE LIMITED (E-
12 |ITA 964/AHD/2025| 2018-19 [D] VIJAY M. MISTRY CONSTRUCTION PRIVATE LIMITED (E-

FILING)
ITA '
13 2382/AHD/2025 2011-12 |[A] SHAILESH NARSHIBHAI PATEL (E-FILING)
14 |ITA 235/AHD/2025| 2013-14 | [A] SHAILESHBHAL BHAGVANBHAIL PATEL
ITA :

15 2061/AHD/2025 2016-17 |[A] YANFENG INDIA AUTOMOTIVE INTERIOR SYSTEMS PVT, LTD.
16 |ITA 207/AHD/2026] 2004-05 | [A] DILIPSINH LAXMANSINH RATHOD

Ass: :staﬁ% Registrar

12-Mar-2026




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR

16-MARCH-2026 (MONDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

CISCO WEBEX MEETING

IN COURT ROOM 2

NUMBER: 2641 249 7680 PASSWORD: CRO2
sl Appeal Number A\f:':rt' ‘ ' Assessee Name ' ‘Remarks
1 | ITA 12021 | [D] SAURABH AGRAWAL

2022/AHD/2024 | X
ITA. : ' .
2 | 1780/AHD)2025 | 201516 | [A] AKASH SHAH |
A ' | —
3 | so7g/aHDja02s | 201819 |[A] SURESH PRABHULAL KABRA
T m N -
* | Ja62/aHD/z025 | 201415 | [D] KANTILAL BAGDATI GOvAL
TTA '
5 | 2472/AHDy2095 | 201617 | [ATCORUS DECOR PRIVATE LIMITED
TTA : '
6 | azaiarnj0zs | 201516 |[A] IAYESHBHAT L PATEL
TTA
7| ssootinya0zs | 201415 [A] AJAY GAJENDRABHA THACKER
A R
8 | a576/atiny2005 | 2010-11 | [A] PRATHAM DEVELOPERS
. ITA _ ' ' ‘
9 | 2681/AHDy2025 | 201213 | [A] PRASPACK INDUSTRIES PVT, LTD,
| 10 | TTA 8/AHD/2026 | 2018-19 |[A] GMDC GRAMYA VIKAS TRUST
| 11| ITA27/AHD/2026 | 2015-16 | [A] VARSHABEN BHARATBHAT CHAVDA o
- 20 | [A] SAHDEVBHAI KALUBHAI PATEL (CHAUDHARY) LEGAL HEIR
12| ITA67/AHD/2026 | 2019-20 | %~ KALUBHAI BHERAJI PATEL
13 |TTA 229/AHD/2026| 2020-21 | [D] ARVIND FASHIONS LIMITED

Seolely

Assistant Registrar

12-Mar-202




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

'CAUSE LIST OF B BENCH FOR

_ BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

IN COURT ROOM 2

17-MARCH-2026 (TUESDAY)

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02
Appéal Number Ai:'::‘ - Assessee Name o Remarks
IT(SS)A ; ‘ '
146/AHD/2025 | 2016-17 | [A] DILIPBHAT DAMIIBHAI BORAD |
IT(SS)A . ‘ I
147/AHD/2025 | 201718 |[A] DILIPBHAT DAMJIBHAT BORAD
ITA .
2070/AHD/2024 | 2015-16 | [D] JAS INFRA SPACE PVT, LTD | | | |
[TA 349/AHD/2025] 2014-15 | [A] GUIARAT MINERAL RESEARCH AND DEVELOPMENT SOCIETY
ITA 862/AHD/2025|  2018-19 [D] VADODARA MUNICIPAL CORPORATION
ITA ' '
2488/AHD/2025 | 2017-18 | [A] HEMABEN YOGESHEHAI PATEL |
ITA | 2011.15 |[A]LATE MAHESHBHAI THAKORBHAI PATEL THROUGH LEGAL
2513/AHD/2025 | <0 HEIR JAYABEN M, PATEL '
ITA 3 R
2500/AHD/2025 | 2019-20 | [A] MAHAVIR SOFT IMAGE (INDIA) LIMITED
ITA '
2590/AHD/2025 | 2017-18 | [A] SAGAR SPRINGS PVT, LTD.
| 1A . :
2623/AHD/2025 | 2022:23 | [A] AARNIK RAJENDRA SHAH |
TTA236/AHD/2026| 2014-15 | [A] THE GUJARAT FORESTRY RESEARCH FOUNDATION
ITA 256/AHD/2026| 2020-2021 | [A] SAVLT TALUKA RIFLE ASSOCIATION
ITA 344/AHD/2026( 202122 |[A] ASHOK RAMANLAL TAMBOLI , o |
not ) [A] SHRI JINAGNA ARADHAK SWETAMBER MURTIPUIAK |
14 |ITA 3SO/AHD/2026| 1 1cabie TAPAGACHHA SANGH o
15 [ITA 358/AHD/2026/ - 2014-15 | [A] SATYAM GOKUL CORPORATION
16 |ITA 359/AHD/2026] 2015-16 | [A] SATYAM GOKUL CORPORATION
17 |ITA 360/AHD/2026| 2016-17 | [A] SATYAM GOKUL CORPORATION

Assistﬁnt Registran

12-Mar-202



INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSELIST OF B BENCH FOR.18-MARCH-2026 (WEDNESDAY)

~ BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CRO2 .

IN COURT ROOM 2

.'Srl Appeal Num_'bt.er Ai:'::' - Assessee Name - Remarks
1 2467/5’;/2025 2017-18 | [D] CHETANBHAI HIMATLAL NAGAR -

2 | CO 4/AHD/2026 | 2017-18 | [A] CHETANBHAL HIMATLAL NAGAR
|3 2510/&%/2025 2013-14 | [A] UMIYA CONSTRUCTION CO

4 2665/;;32025 2017-18 | [A] HIRAJIBHAT JETHABHAT JEGODA.

5 2569/;;?) /2025 ‘2022-23 [A] KALA‘IYARA.SAN RAJANGAM MUDALIAR

6 2688/5\;?) /'2025 2013-14 | [A] RAKESHKUMAR NAGTIBHAI PATIDAR

7 2.59.3//31\3;/202.5 2016-17 | [A] MANISH PRAKASHB_HAIWAS

8 1_/;(32326 2013-14 .[A].KIS.HOIR.CHANDIRAM ASNANI

s, /E\L(g/s-z)gzs 2013-14 | [A] PRITI KISHORE ASNANT

10 [TTA 367/AHD/2026]  NA. [A] SHRI LATHI JAIN SWADHYAY MANDIR TRUST LATHI

11 e 372/AHD/20.26 N, v[::{: ATE SAVITABER M:AFBANBH_AI SOHAGIA EDUCATION TRUST-
12 |ITA 376/AHD/2026( 2022-23 | [A] PALLAVI NILESHBHAL Shan

13 [ITA 383/AHD/2026| 2018-19 | [A] IMTIVAZ KARIMBHAT VHORA |

14 [ITA 388/AHD/2026| 2013-14 | [A] RADHA KRISHNA INFRASTRUCTURE PV, LTD.

15 |TTA 398/AHD/2026 2019-20" | [A] HANVI ENTERPRISE

16 [ITA 404/AHD/2026| 201819 | [A] MEHRUFKHAN MOHAMADKHAN PATHAN

17 |ITA408/AHD/2026]  N.A. | [A] PUSHTI SEVA TRUST -DHARAL

- Asgista 'r"t Registrar

12-Mar-2026;



INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR 19-MARCH-2026 (THURSDAY)

BEFORE.HON'BLE A.NNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER:'2641 249 7680 PASSWORD: CR02
Sr1 | Appeal Number A\S,Z:]rt' | 7 ‘Assessge Name ' |  Remarks
1 |ITA 452/AHD/2023| 2013-14 |[A] BLUERAY TRADING PVT. LIMITED
] 2 |ITA 497/AHD/2024| 2012-13 | [A] BLUERAY TRADING PVT. LIMITED
| 3 |7a do8/aHD/2024] 2013-14 [A] BLUERAY TRADING PVT, LIMITED

4 |ITA 499/AHD/2024) 2015-16 | [A] BLUERAY TRADING PVT. LIMITED

5 1612/;;';/2024 2018-19 | [A] REVATI INFRASTRUCTURE o |
5 | 1568 iﬂg 12025 20‘18-19- | [D] SHREE SURTI MODH VANIK SARVAJANIK TRUST
7 1891/&2!%/2025 ' 2017-18 [Al BHAVIN JAYENDRAKUMAR SONT

g 2008#{;’;/2025 2017-18 _[b] SAHILYINODAGARWAL(HUF)

9 -2009/;;'3[2025 2018-19 |[D] SAHIL VINOD AGARWAL (HUF) |

10 2010/;;’3/2025 2019-20 | [D] SAHIL VINOD AGARWAL (HUF)

11 2067/;:{%/‘2025 2017-18. | [D] SAHIL VINOD AGARWAL (HUF)

12 227-7/:;‘;‘)/2025 2012-13 [A}_B’ANNA LAL CHALAVRIYA

13 '229'7/;;%/2025‘ 201213 [A] SMB INCORPORATION

14 | ITA56/AHD/2026 | 2020-21 |[D] CHIRAG JITENDRA SHAH

15 |ITA 159/AHD/2026| 2012-13 .| [A] SHUBH PLY AND VENEERS PRIVATE LIMITED
16 |ITA 165/AHD/2026| 2017-18 | [D] STRIDELY SOLUTIONS

17 |[TA 170/AHD/2026 2022-23 | [A] DHRUVAL KIRIT SUKHADIA

18 ITA 177/AHD/2026| 2017-18 | [A] ALKESHBHAT CHIMANBHAI BAROT

19 |ITA178/AHD/2026| 2023-24 | [A] ALKESHBHAL CHIMANBHAT BAROT

Ass:stahé Registrar

12-Mar-2026] -




INCOME TAX APP.ELLATE TRIBUNAL AHMEDABAD

iU All il I dal-lalll

CAUSE LIST OF MISCELLANEOUS APPLICATIONS,

FOR 18- MARCH 2026 (WEDNESDAY)

BEFORE SHRI SANJAY GARG, JUDICIAL MEMBER
AND SMT. ANNAPURNA GUPTA, ACCOUNTANT MEMBER

MISCELLANEQUS APPLICATIONS

To

Srl| .Appeal Numbqr Assmt. Year (Assessee - Bench Autgor

1 MAI 8 IAHD|2026_ 2022-23 [D] KAILASH NARAYAN SHRIDHAR B M
\ig THET .G—‘J-%

ASSiSTANT PK;G“‘TPAR
STEHEET ST iy

INGOME TAX APPELL ATE TRIBHNAL

- STEETE /AhszDAB A

INCOME TAX APPELLATE TRIBUNAL AHMEDABAD-

CAUSE LIST OF MISCELLANEOUS APPLICATIONS
FOR 18-MARCH-2026 {WEDNESDAY[

BEFORE SHRI SANJAY GARG, JUDICIAL MEMBER

— 8 T MIFAIRALS

AND SMT. ANNAPURNA GUPTA, ACCOUNTANT MEMBER

MISCELLANEOUS APPLICATIONS

. - _ - TO
.Sl | Appeal Number | Assmt. Year Assessee | Bench Author
1 [mA| 8 [AHD[2026]  2022-23 (D] KAILASH NARAYAN SHRIDWAR B |
£ O .

ASSISTANT PEGZST R
L2 BTy \af‘ﬁ?*i"ff &-’TET"

IMCORME TAX APPELLAYE Tr

SERAETE / AHMEDAL .




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF PART HEARD MATTERS

FOR 18-MARCH-2026 (WEDNESDAY)

BEFORE DR. BRR KUMAR, VICE PRESIDENT
AND SHRI TR SENTHIL KUMAR, JUDICIAL MEMBER

‘PART HEARD MATTERS

Srl | Appeal Number A‘fz:’rt' Assessee Bench [Remarks
L_| 1A [2338|AHD]2025] 201619 [[A] SGL GRAPHICS TECHNOLOGY c . ]
IMOCOME TAY alpey SUNAL
SEAEEE / AHMEDABAD
INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD
CAUSE LIST OF PART HEARD MATTERS
FOR 18-MARCH-2026 (WEDNESDAY)
BEFORE DR. BRR KUMAR, VICE PRESIDENT
AND SHRI TR SENTHIL KUMAR, JUDICIAL MEMBER
PART HEARD MATTERS ]
Srl| Appeal Number Asz:‘rt' Assessee Bench [Remarks
L |1TA[2338]AHD[2025] 201819 '

[A] SGL GRAPHICS TECHNOLOGY

INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

C
e R ; égeig ri'_;:rr{‘

ASSISTANT RE
HTEET 3T

INGOME TAX APPELL

GISTRAR

HES

e
ATE TRIBUNAL

STEHEENG /Al EDABAD

CAUSE LIST OF PART HEARD MATTERS

FOR 18-MARCH-2026 (WEDNESDAY)

BEFORE DR. BRR KUMAR, VICE PRESIDENT
AND SHRI TR SENTHIL KUMAR, JUDICIAL MEMBER

PART HEARD MATTERS J

Srl { Appeal Number As::!rt. Assessee ' 'Bench'Remark;‘
|

1 | rrA[2338]AHD]2025] 2018-19 |[A] SGL GRAPHICS TECHNOLOGY [ c ] Il

GEF T
ASSESTANT REGIS
SR SFSiw arfirevoy

INCOME TAx APPEILL ATE

STENETET /A D

TRAR

TRIBUNAL
ABAD




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 16-MARCH-2026 (MONDAY)

BEFORE HON_'BLE DR. BRR KUMAR VICE PRESIDENT
AND HON'BLE TR SENTHIL KUMAR JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER 2644 614 9864 PASSWORD CRO1

Assmt,

Srl | Appeal Number Year

‘Assessee Name

- Remarks

1 |ITA 549/AHD/2022 | 2017-18 [D] ASAL JEWELLERY

2 ITA 10.65/AHD/2024 2017-18 | [A] SUN PHARMACEUTICAL INDUSTRIES LTD.

3 (ITA 1066/AHD/2024| .2018-19 [A] SUN PHARMACEUTICAL INDUSTRIES LTD.

4 (ITA 1067/AHD/2024] 2018-19 [A] SUN PHARMA LABORATORIES 17D,

5_|ITA1076/AHD/2024| 2010-11 | [D] TORRENT POWER LIMITED

6 | CO 19/AHD/2024 | 2010-11 [A] TORRENT POWER LIMITED

7 |TTA1117/AMD/2024] - 2011-12 [D] TORRENT POWER LIMITED

8 | ITA 911/AHD/2024 2016-17 | [A] TQRRENT POWER LIMITED

9 |ITA 1'118/AHD/.202-4 2016-17 [D] TORRENT POWER LIMITED

10 |TTA 1504/AHD/2024| 2018-19 | [D] AASHNA DEVELOPERS PVT LTD

11 JITA 1505/AHD/2024 2022-23 | [D] AASHNA DEVELOPERS PVT. LTD.

12 |ITA 2097/AHD/2024 2022-23 { [A] DHARTIVARSHA ESTATE HOLDERS PVT. LTD.

13 JITA 1395/AHD/2025 2013-14 - | [A] DHARTIVARSHA ESTATE HOLDERS PRIVATE LIMITED

14 | ITA523/AHD/2025 | 2014-15 | [A] MEHBOOB JABIR PATEL

15 | ITA 639/AHD/2025 2017-18 | [A] HASMUKHBHAI SHIVABHAL PATEL

16 ITA 692/AHD/2025 | 2018-19 [A] APRAAVA RENEWABLE ENERGY PRIVATE LIMITED

17 |ITA 1279/AHD/2025 2017-18' [A] DHARMESHKUMAR ISHWARBHAT PATEL

18 |ITA 1299/AHD/2025 2018-19 | [A] KHATA DUDH UTPADAK SAHAKARI MANDL] LTD,

19 |ITA 1350/AHD/2.025 2017-18 | [A] PARTH KIRITBHAI THAKKAR

20 |ITA 1389/AHD/2025 2017-18 [A] GOBARBHAI MATHUR_BHAI AHIR

21 [ITA 1523/AHD/2025 2017—18_ [A] BHIKHABHAI MATHURBHAI PATEL

|22 [ITA 2002/AHD/2025 2022-23 . [A]'NARESH_HIMMATMAL GANDHI

23 |TTA 2011/AHD/2025| 2017-18 | [A] SUDARSHAN STATUS CORPORATION

Ass:st;;gﬁéag}strag‘

12-Mar-202

NN




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD
__—_—_*—_-_——._._-_ N

| CAUSE LIST OF D BENCH FOR 17-MARCH-2026 (TUESDAY) |

BEFORE HON'BLE DR, BRR KUMAR, VICE PRESIDENT _

AND HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER

IN COURT ROOM 1

Assmt, -

CISCO WEBE'X MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

54/AHD/2024

2018-19

Srl [ Appeal Number Year _ Assessee Name _ 7 Remarks
, [A] EMERSON PROCESS MANAGEMENT (INDIA) PRIVATE LINITED
1 |TTA 1022/AHD/2016| 2011-12 |(SUCCESSOR-IN-INTEREST FOR ERSTWHILE PENTAIR VALVES &
o CONTROLS INDIA PVT. LTD.) (SGM) _
[A] EMERSON PROCESS MANAGEMENT (INDIA) PRIVATE LIVITED
2 |ITA 2359/AHD/2017 | 2013-14 (SUCCESSOR-IN-INTEREST FOR ERSTWHILE PENTAIR VALVES &
. CONTROLS INDIA PVT. LTD.) (SGM) _ ‘
' T | [A EMERSON PROCESS MANAGEMENT (INDIA) PRIVATE LIV TED
3 | T 139/AHD/2019 | 2014-15 (SUCCESSOR-IN-INTEREST FOR ERSTWHILE PENTALR VALVES &
CONTROLS INDIA PVT. LTD.) (SGM) :
—- 16 {[A] EMERSON PROCESS MANAGEMENT(INDIA) PVT. 7D (SUCCESSOR
4 | TTA70/AHD/2020 | 2015-16 | INTEREST FORPENTAIR VALVES & CONTROLS INDIA PVT, LTD, (SGM)
B | 201617 |[A] EMERSON PROCESS MANAGMENT (INDIA) PV, LTD (SUCCESSOR
O | TAL64AHD/2021 | 2016-17 | INTEREST FOR PENTAIR VALVES & CONTROLS INDIA PVT, 17D,
6 |ITA2604/AHD/2012 | 2008-09 . [D] TYCO VALVES & CONTROLS (INDIA) PYT. L7, |
7 |ITA2615/AHD/2012 | 200809 | [A] TYCO VALVES & CONTROLS (INDIA) PVT. LTD.
8 |ITAL701/AHD/2015| 2009-10 | [A] GUIARAT STATE PETROLEUM CORPORATION LIMITED
9 |ITA1702/AHD/2015| 2010-11 | [A] GUIARAT STATE PETROLEUM CORPORATION LIMITED
10 |ITA1703/AHD/2015| 2011-12 |[A] GUIARAT STATE PETROLEUM CORPORATION LIMITED
11 |ITA 1887/AHD/2017| 2013-14 | (D] M/s, DAHE) SEZ LIMITED |
112 |TTA 1888/AHD/2017 2014-15 [D] DAHE) SEZ LTD.
13 | TTA101/AHD/2019 | 201516 | [D] M/S. DAHE? SEZ LIMITED
14 | TTAS6E/AHD/2020 | 2009-10 | [A] SUN PHARMA ADVANCE RESEARCH CO. LTD
15 |ITA 1317/AHD/2024 | 2017-18 | [D] SUN PHARMACEUTICAL INDUSTRIES LIMITED
16 | TTA102/AHD/2022 | 2017-18 | [A] ROQUETTE INDIA PVT. (7D
17 | TTA 366/AHD/2022 | 2018-19 | [A] ROQUETTE INDIA PRIVATE LIMITED
| 18 | ITA280/AHD/2022 | 2017-18 [D] CLARIS LIMITED(ALTHEON ENTERPRISES )TED) |
19 | TTA300/AHD/2022 | 201815 | [0 M/S. CLARIS LIMITED ( FORMERLY ALTHEOR ENTERPRISES
- , LIMITED) N
20 | TTA 347/AHD/2022 | 2018-19 | [A] HAZIRA PORT PRIVATE LIMITED
21| BMAL/AHD/2024 | 2016-17 |[D] ANSHUL DARSHAN SHAF
22 | BMA/AHD/2024 | 2017-18 | (D] ANSHUL DARSHAN SHAK
23 | BMA3/AHD/2024 .| 2018-19 | [D] ANSHUL DARSHAN SHAH
24 | BMA4/AHD/2024 | 2019-20 | [D] ANSHUL DARSHAN SHAK
IT(SS)A g
50 s /2014 | 201819 | [A] RIDDHI SIDDHI INFRASPACE LLp
5 M(SS)A

[D] RIDDHI SIDDHI INFRASPACE LLP




CAUSE LIST OF D BENCH FOR 17-MARCH-2026 (TUESDAY)

BEFORE HON'BLE'DR._ BRR KUMAR, VICE PRESIDENT
AND HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

Assmt.

35/AHD/2024

[A] SAFART BIOTECH PVT, LTD.

Srl. | Appeal Number Year ; Assessee Name Remarks_
IT(SS)A ) '
27 5 JAHD, 2024 2019-20 | [A} RIDDHI SIDDHI INFRASPACE LLP
IT(ss)A i - -
28 55/AHD/2024 | 201920 | [D] RIDDHI. SIDDHI INFRASPACE LLP
29 |TTA 1121/AHD/2024 | 2020-21 |[D] RIDDHI SIDDHI INFRASPACE LLP
_ IT(SS)A i -
0] o, /AHD/ 2024 2016 17 {IA] SIDDHARTHA G. CHOWDHARY
_ IT(SS)A ] -
CH) JAHD/ 2024 2017-18 | [A] SIDDHARTHA G, CHQWDHARY
IT(SS)A ]
32| 44 JAHID/ 2024 2017-18 | [D] SIDDHARTH G CHAWDHARY
IT(SS)A - e |
3] 49 /AHD/ 2024 2018-19 - | [D] SIDDHARTH G _CHAWDHAIEY
34 | €O 24/AHD/2024 2018-19 | [A] SIDDHARTH G CHAWDHARY
35 [I7A 1015/AHD/2024 | 2019-20 | [A] SIDDHARTHA G. CHOWDHARY
36 |ITA1125/AHD/2024| 2019-20 |[D] SIDDHARTH G CHAWDHARY.
37 | CO25/AHD/2024 | 2019-20 [A] SIDDHARTH G CHAWDHARY
IT(SS)A ' i i o
B /AHD/2024 2017-18 | [A] RIDDHI SIDDHI GLUCO BIOLS LTD,
IT(SS)A ' 5 _ '
39| o /AHD/2024 2017-18 | [D] RIDDHE SIDDHI GLUCO BIOLS LIMITED'
40 IT(SS)A 2018-19 | [D] RIDDHI SIDDHI GLUCO BIOLS LIMITED
43/AHD/2024 \
41 | CO30/AHD/2024 | 2018-19 [A] RIDDHI SIDDHI GLUCO BIOLS LIMITED
42 |ITA1123/AHD/2024| 2019-20 | [D] RIDDHI SIDDHI GLUCO BIOLS LIMITED
{ 43 |ITA 1013/AHD/2024 2020-21 - | [A] RIDDHI S'_IDDHI GLUCO BIOLS LTD.
IT(SS)A . RN o
“| . /AHD/2024 2018-19 | [D] RAJUL VILLA NIRMAN ESTATES LLP
45 | CO26/AHD/2024. | 2018-19 | [A] RAJUL VILLA NIRMAN ESTATES LLP
46 |ITA 1124/AHD/2024| 2019-20 | [D] RAJUL VILLA NIRMAN ESTATES LLP
47 | CO27/AHD/2024 :2019-20 { [A] RAJUL VILLA NIRMAN ESTATES LLP
48 IT(SS)A 2018-19 - | [D] SAFARI INFRASTRUCTURE LLP (E-FILING)
42/AHD/2024 | . _
|49 | CO8/AHD/2024 | 201819 |[A] SAFARI INFRASTRUCTURE LLP
S50 |ITA 1122/AHD/2024| 2019-20 [D] SAFART INFRASTRUCTURE LLP (E-FILING)
51 | CO31/AHD/2024 | 2019-20 |[A] SAFART INFRASTRUCTURE LLP
| 52 |ITA 1120/AHD/2024{ 2019-20 [D] GLC INFRASPACE LLP
53| co 29/AHD/2024 | 201920 | [A] GLC INFRASPACE LLP
' IT(5S)A -
M0 5, JAHD/ 2024 2013-14 | [A] SAFARI BIOTECH PVT. LTD.
55 IT(SS)A 2014-15




CAUSE LIST OF D BENCH FOR 17-MARCH-2026 (TUESDAY)

-BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER

IN COURT ROOM 1

CISco WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CR0O1

Assmt, '

Srl Appeal Number Year

Assessee Name Remarks

' IT(SS)A ] - ‘
56 | 36/aHD 2024 2015-16 [ [A] SAFARI BIOTECH PVT, LTD,

57| ITA 72/AHD/2024 | 2012-13 |[D] SHREEJI ASSOCIATES

58 | ITA73/AHD/2024 | 2011-12 |[D] SHREEII ASSOCIATES

59 |ITA 1293/AHD/2024 | 2014-15 | [A] SOMNATH ASSOCIATES _

60 | ITA 1609/AHD/2024| 2020-21 | [A] INDUCTOTHERM (INDIA) PRIVATE LIMITED

61 |ITA 1676/AHD/2024 2020-21 | [A] IPG ASIA PRIVATE LIMITED

62 |ITA 2175/AHD/2024 2021-22° | [A] IPG ASIA PRIVATE LIMITED

63 |ITA 1696/AHD/2024 | 2020-21 [A] MILACRON INDIA PRIVATE LIMITED

-64 |ITA 2005/AHD/2024 | 2015-16 EA] DEV PRAKAS.H NIHALANI

65 | ITA 576/AHD/2025 | 2016-17 [A] DEV PRAKASH NIHALANI

66 1T 2178/AHD/2024| 202123 |TA]'STYRENIX PERFORMANCE MATERTALS LIMITED (FORMERLY -

KNOWN AS INEOS STYROLUTION INDIA LIMITED)
67 |ITA 2203/AHD/2024 2021-22 [A] AMVIAN AUTOMOTIVE PRIVATE LIMITED

68 | ITA 399/AHD/2025 | 2015-16 | [A] RAIVI SHAH

[A] SHELL ENERGY INDIA PRIVATE LIMITED (FORMERLY KNOWN AS

09 | TTA SS/AHD/2025 | 2016-17 | an ING PRIVATE LIMITED)

70 | ITA 577/AHD/2025 2022-23 | [A]'SHELL INTERNATIONAL B.V,

71 | TTABBI/AHD/2025 | 2012-13 | [A] RAJENDRASINH HIMMATSINH RANA

72 [ITA1189/AHD/2025| 2014-15 |[A] HIMANSHU ENGINEERING WORKS

73 |ITA 2050/AHD/2025( 2014-15 |[A] HIMANSHU ENGINEERING WORKS

74 |ITA 1501/AHD/2025 2014-15 | TA] KAKHANI METAL PRIVATE LIMITED
75 |ITA1564/AHD/2025| 2017-18 [A] BHAVIKA APURVA SHETH A

| 76 |ITA 1512/AHD/2025| 2017-18 |[D] GUIARAT INDUSTRIAL DEVEi;OPMENT CORPORATION

77 |ITA 1603/AHD/2025| 2018-19 |[A] GUJARAT INDUSTRIAL DEVELOPMENT CORPORATION

78 |ITA 1657/AHD/2025| 2018-19 D] GUJARAT INDUSTRIAL DEVELOPMENT CORPORATION

79 |ITA 1675/AHD/2025 ] 2012-13 [A] SHILPABEN KALPESHKUMAR PATEL.

80 [1TA 1764/AHD/2025| 2017-18 |[A]HR MOTORS

Assistant Registrar|.

12-Mar-202



- INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D'BENCH FOR 18-MARCH-2026 {WEDNESDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT ‘
AND HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWOR_D: CRO1

Srl Appeal Number Assmt, Year Assessee Name Remarks
1 | ITASB5/AHD/2019 | 2014-15 | [A] SUN PHARMACEUTICALS INDUSTRIES LIMITED
2 | TAS9/AHD/2019 | 2014-15 | [D] SUN PHARMACEUTICALS INDUSTRIES LIMITED
3 | TTAS3L/AHD[2025 | 2015-16 | [A] SUN PHARMAGEUTICAL INDUSTRIES LIMITED
a | TA936/AHD/025 | 201516 | (D] SUN PHARMACEUTICAL INDUSTRIES LIMITED
5 | ITAS32/AHD/2025 | 2016-17 [A] SUN PHARMACEUTICAL INDUSTRIES LIMITED
6 | TTASS7/AHD/2025 | 2016-17 | [D] SUN PHARMACEUTICAL INDUSTRIES LIMITED
7 | A 1733/AHDR024 | 201617 | [A] SUN PHARMA LABORATORIES LIMITED
8 | TTA1742/AHD/2024 | 2016-17 | [D] SUN PHARMA LABORATORIES LIMITED
9 | ITA 1734/AHD/2024 - 201718 | [A} SUN PHARMA LABORATORIES (TD.
10 | ITA 1743/AHD/2024 | 2017-18 | [D] SUN PHARMA LABORATORIES LIMITED
1 | mss)a 38/AHD/2023 | 2017-2018 | [D] MAHESHKUMAR RAJANIKANT MANDALIA
12 | TTA48/AHD/2025 | 2012-13 | [A] NIPAM PRAVINEHAL SHAH
13 | TA4/AHD/2025 | 201334 |[A]NIPAM PRAVINEHAI SHAH
14 | TAS)AHD/2025 | 201415 |[A] NIPAM.PRAVINBHA'I SHAH
15 | ITA'51/AHD/2025 | 2015-16 |[A] NIPAM PRAVINBHAI SHAH
16 | IT(SS)A83/AHD/2025 |  2017-18 | [A] UBAIDULLA SULEMAN KOTHI
17 | TT(SS)A84/AHD/2025 | 2018-19 | [A] UBAIDULLA SULEMAN KOTHI
18 | IT(SS)A95/AHD/2025 | - 2018-19 | [D] UBAIDULLA SULEMAN KOTHI |
19 | IT(SS)A85/AHD/2025 |  2019-20 | [A] UBAIDULLA SULEMAN KOTHI
20 | TT{SS)A 96/AHD/2025 | 201920 | ] UBAIDULLA SULEMAN KOTH -
21 | IT(SS)A86/AHD/2025 | 202031 | [A] UBAIDULLA SULEMAN KOTHI
22 | TTA1443/AHD/2025 | 2021-22 | [A] UBAIDULLA SULEMAN KOTHI
23 | ITA380/AHD/2025 | 2017-18 |[A] JAYMINBHAI VINODKUMAR SURANI B
| 24 | 1A 412/AHD/2025 12017-18 | [D] RAJKOT URBAN DEVELOPMENT AUTHORITY
25 ITA 413/AHD/2025 | 2018-19 {{D] RAJKOT URBAN DEVELOPMENT AUTHORITY .
26 | TIA414/AHD/2025 | 2020-21 | [D]RAJKOT URBAN DEVELOPMENT AUTHORITY
27 | TTAGSAHD/2025 | 202223 | [A] SOJAS CORPORATION |
28 [ ITA938/AHD/2025 | 202223 |[D] SOJAS CORPORATION
B [ eop— R LETDD])WS SCHAEFFLER INDIA LTD(FORMERLY KNOWN INA BEARING INDIA PVT
30 | ITA2215/AHD/2025 | 2013-14 [D] M/ SCHAEFFLER INDIA LIMITED °
31 | ITTA2074/AHD/2025 | 2011-12 | [A] SAHA) ASSOCIATES
32 | TTA2105/AHD/2025° | 202425 | [A] RAJGOR AGRO LIMITED
33 | ITAISS/AHD/2026 | 201718 |[A] RATILAL RANCHHODBHAI PATEL & CO,
(34 | TIALB3/AHD/2026 | 201312 | (D] YASH CHEMEX LIMITED




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

- CAUSE LIST OF D BENCH FOR. 19-MARCH-2026 (THURSDAY)_ '

CISCO WEBEX MEETING NUMBER 2644 614 9864 PASSWORD: CRO1

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER

IN COURT ROOM 1.

| SH

Appeal Number

Assmt.

Year

Assessee Name ' o Remarks

ITA 3/AHD/ 2019

2013-14

[A] TIRUPATI PROTIENS PVT. LTD

ITA 168/AHD/2026

2015-16-

[A] SH. BHAVESHKUMAR GANSHYAM PATEL

ITA 175/AHD{2026

2018-19

[A] VDAY JETHABHAI PATEL .

|ITA 182/AHD/2026

2017-18

[A] KAMLESH BHIKHABHAI PATEL

ITA 186/AHD/2026

2013-14

[A] PREMIER MILL STORES CO. PVT, LTD,

ITA 191/AHD/2026

2023-24

[A] MOHIT VINUBHAI PATEL

ITA 201/AHD/2026

2023-24

[A] SMRUTIL VINUBHAI PATEL

ITA 202/AHD/2026

2013-14

[A] CADILA PHARMACEUTICALS LTD.

ITA 203/AHD/2026|

2014-15

[A] CADILA PHARMACEUTICALS LTD.

10

ITA 288/AHD/2026

2013-14

[D] CADILA PHARMACEUTICA_LS LIMITED

|11

ITA 204/AHD/2026

2015-16

[A] PRAGNABEN UMESHBHAI YAGNIK

12

ITA 206/AHD/2026

NA

[A] DULEEP MATTHAI NATURE CONERVATION FOUNDATION

13

ITA 216/AHD/2026

2017-18

[A] DINABEN NAVINCHANDRA PATEL

14

ITA218/AHD/2026

2018-19

[A] SANDEEP SHASHIKUMAR HISARIA

15

ITA 225/AHD/2026

2018-19

[D] ADANI PROPERTIES PRIVATE LIMITED

16

ITA 226/AHD/2026

2021-22

[D] ADANI PROPERTI.ESV PRIVATE LIMITED

17

ITA 252/AHD/2026

2022-23

[D] ADANI PROPERTIES PVT LTD

' Assistjnt Registrar

12-Mar-2026|



INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD
____*__—_f-‘————-_ : : .

CAUSE LIST OF SMC BENCH FOR 16-MARCH-2026 (MONDAY)
BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
o IN COURTROOM 3
CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

Srl Appgal Number A‘?::’rt' | Assessee Name'l Remarks
| possymmyans | 201920 [[a] PRASHANTKUMAR ASHOKBHAL BUWA

2 | 232’7 y /;[EAD /2025 | 201920 | [A] ABHISHEK RAjESHBHAI KARIA

3 | 1329, A 2025 | 2019:20 | (A] MILAP PAREKH

4| 3y, s 2025 | 201314 | [A] JAYDIPBHAI BATUKBHAT SARVATYA

5 '23 a AILg/zozs 201920 | [A] NIKET MAHESHBHAT SHAH |

6 | 34 s 12025 _2013¥1§ [A] INFINTTY ENTERPRISE

7| yag ;Lf‘) /2005 | 201819 [A] DINESH RAMESH MIRCHANDAN]

8 | o ;:i-‘g /2025 | 2013-14 | [A] MONARK RAJESHBHAI PATEL

9 |ITA166/AHD/2026 | 2012-13 | [A] MONARK RAJESHBHAT PATEL

10| e / g;‘g /2025 | 2015-16 | [A] KARISHMA ALPESH.SHAH -
U " s 12025 2021-22 [A] SWISS PHARMA PVT. LD,

112 20 o /2025 | 201112 ([A] PATEL VIJAYBHAT |

13 255 ;m) /2025 | 201819 | [A] NITIBEN NAYANESHKUMAR TRIVED]

ey NN /2025 | 202021 | [A] JAYESHKUMAR LALITCHANDRA PATEL

15 | ITA 180/AHD/2026 |  2023-24 | [A] JITEN BASANTILAL JAIN

16 | ITA 181/AHD/2026| 2018-19 | [A] NB INFRASTRUCTURE

17 |ITA 183/AHD/2026 | 2020-21 | [A] VISHANT NATVARLAL RAMI |

18 | ITA 184/AHD/2026| 2017-18 | [A] SHRI SARVODAY CREDIT CO OP SOCIETY LIMITED

19 | ITA 185/AHD/2026 | 201819 [A] SHRT SARVODAY CREDIT CO OP SOCIETY LIMITED

| A?;fstant Registrar
12-Mar-2026




INCOME TAX APPELLATE TRIBUNAL

AHMEDABAD

CAUSE LIST OF SMC BENCH FOR 17-MARCH-2026 (TUESDAY)

BEFORE HON'BLE SUCHITRA | RAGHUNATH KAMBLE, JUDICIAL MEMBER

CISCO WEBEX MEETING NUM BER 2642 944 0502 PASSWORD: CRO3

IN COURT ROOM 3

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

: ITA
2503/AHD/2025

2017-18

[A] KHUSHALDAS SHYAMUMAL LILVANI

ITA
2673/AHD/2025

2017-18 -

[A] NISHANT ANILBHAI SHAH

ITA 158/AHD/2026

2012-13

[A] _JYOTIBEN ANILKUMAR BHAVSAR -

ITA 187/AHD/2026

2017-18

[A] SAPL STEEL LLP

ITA 189/AHD/2026

2020-21

[A] JAYENDRA BIPINCHANDRA PATEL

ITA 190/AHD/2026

2021-22

[A] JAYENDRA BIPINCHANDRA PATEL

ITA 192/AHD/2026

2014-15 .

[A] AMIT TALSHIBHAI BHISARA

ITA 193/AHD/2026

2014-15.

[A] AMIT TALSHIBHAI BHISRA

ITA 194/AHD/2026

2019-20

[A] SANDEEP KISHOREKUMAR GOPLANI

10

ITA 199/AHD/2026

2017-2018

[A] HIMANSHU DAKSHESHKUMAR KATWALA

11

TTA 208/AHD/2026

2018-19

[A] DEEPEN DRUGS

12

ITA 209/AHD/2026

2017-18

[A] VAGHELA VELUBHAI

13

ITA 210/AHD/2026

2020-21

[A] RAGHUVIRSINH PARMAR

14

ITA 211/AHD/2026

2019-20

[A] NIRANJANKUMAR BHIKHABHAI PATEL

15

ITA 212/AHD/2026

2020-21

[A] KRUNALBHAI KANUBHAI PATEL

16

ITA213/AHD/2026

2020-21

[A] DINESHBHAI PARMAR

117

ITA 233/AHD/2026

201617

[A] KAMLESH GHANSHYAMDAS THAWANI

E;sis?ant Reayistrar]

12-Mar-2026|




INCO

ME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF SMC BENCH FOR 18-MARCH-2026 (WEDNESDAY)

BEFORE HON' BLE SUCH_ITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD CR03

IN COURT ROOM 3

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA

-2018-19

[A] KUMAR ENGINEERING WORKS

izss/AHD/zozs
A
1804/AHD/2025

2017-18

‘ [A] TUSHARKUMAR BHUPENDRABHAI VAKIL

ITA
1805/AHD/2025

2017-18

[A] TUSHARKUMAR BHUPENDRABHAI VAKIL

ITA .
1855/AHD/2025

2014-15

[A] UMESH GANPATRAO KEKRE

" 1892/AHD/2025

ITA

2017-18

[A] SURESHKUMAR BHIKALAL THAKKAR

‘ ITA
1963/AHD/2025

-2017-18

[A] YAGNIKBHAL MATHURBHAI PATEL

1971/AHD/2025

ITA

2018-19

[A] NIRAV DINESHBHAI BHAVSAR

iTA
2567/AHD/2025

2016-17

[A] SHREE AANTA KADVA PATIDAR SAMAJ

ITA 237/AHD/2026

2022-23

[A] MEHLOL VIBHAG MANDAL

10

ITA 240/AHD/2026

2020-21

[A] DIPAKKUMAR R PATEL

1

J1TA 241/AHD/2026

2012-13

[A] SHAILESH NARSINHBHAI SATHWARA

12

ITA 245/AHD/2026

2018-19

[A] SHAMIT RAMIT CHAUHAN

13

ITA 250/AHD/2026

2017-18

[A] JAYSINGH SARDARINGSI PURGHIT

14

ITA 257/AHD/2026 |

2020-21

[A] ANSH ORGANISERS PRIVATE LIMITED -

15

| ITA 259/AHD/2026

2024-25

[A] JAY SHREE MAHAKALI EDUCATION AND CHARITABLE TRUST

16

ITA 260/AHD/2026

2019-20

[A] NIKHIL BHATT

17

ITA 263/AHD/2026 |

2014-15

[A] KIRNABEN MANISHKUMAR SADIWALA

18-

ITA 264/AHD/2026

2018-19

[A] JAYANTILAL PATEL LEGAL HEIR OF LATE BHANUMATIBEN
JAYANHBHAI PATEL .

19

ITA 272/AHD/2026

2020-21

[A] RAAS FAMILY TRUST

20

ITA 274/AHD/2026

2017-18

[A] ABDULKADIR FIROZBHAI GHANIWALA

21

ITA 277/{AHD/2026

2023-24

[A] GFCL EV PRODUCTS LIMITED

22

ITA 278/AHD/2026

2020-21

[A] PANKAI BHUPATRAIT JOSHI

23

ITA 280/AHD/2026

2013-14

[A] IMA VADODARA BIO MED_ICAL WASTE MANAGEMENT CELL

24

2014-15

[A] IMA VADODARA BIO MEDICAL WASTE MANAGEMENT CELL

ITA281/AHD/2026

-

: Assistaﬁt Registran

12-Mar-2026|



INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

‘CAUSE LISTOF S

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

CISCO WEBEX MEETING NUMBER: 2642 944 050

IN COURT ROOM 3

MC BENCH FOR 19-MARCH-2026 (THURSDAY)

2 PASSWORD: CR03

Srl | Appeal Number 'Aszr:rt. Assessee Name | Remarks. ‘
1| 2000, A 12024 2017-18 | [A] MAHESHBHAT PARSHOTTAMBHAI VEKARTYA
2 | 53y a 2025 | 2018-19 | [A] SHREE NIRANT NAGRIK SAHAKARI MANDALI LIMITED
3| 156770 /2025 | 201819 | [A] SHRI UMIYA CO. OP. CREDIT SOC. LTD.
4 | to75/atiDp02s | 201920 | [A] DIWAN KARIMSHA MITHUSA
. A /2025 | 202021 | [A] RAJESH RAMKISHAN GUPTA
6 | joss /'ﬂ‘) 025 | 201213 [ [A] DINESHBHAT NAGTIBHAT RABARI.
7 2082 an /2005 | 201516 | [A] VIKASKUMAR PRAVIN PATEL
8 | sy s /2025 | 2019-20 | [A] ANIL KUMAR BAYATT
9 | 0y D 2025 | 201819 | [A] DILIPKUMAR BHIKHABHAI THAKKAR
10 302 I;’E /2625 | 201819 | [A] DILIPKUMAR BHIKHABHAI THAKKAR
1 e 4/;;"[‘) /2025 | 2014-15 | [A] REKHADEVI OMPRAKASH DHARIWAL
12| yea i;_rl’; /2025 | 2019-20 | [A] RESHMABEN CHUNARA
13| 2650 /g\;:% 12025 2017-18 | [A] YOGINI SURESHKUMAR SHUKLA
14| o0 E’:‘) /2025 | 201819 |[A] THE TARAPUR MILK PRODUCER SAHAKARI MANDALL
15| seas lﬂ; /2005 | 201920 | [A] KISHORSINH HEND_ujl SOLANKI
16 | ITA 283/AHD/2026 | 2013-14 | [A] ANALT TEXTILE MILLS
17 | ITA 283/AHD/2026 | 2018-19 | [A] CHANDERMAULI
18 | TTA291/AHD/2026 | 2019-20 | [A] PRAKASHKUMAR DURLABHBHAL PATEL
| 19 |TTa292/aHD/2026 | 2014-15 | a] KARNAVATI POLYESTER PV, LTD,
20 |ITA295/AHD/2026 | 2020-21 | [A] MOHDHUSSAIN GULAMHUSSAIN QURESH

24,

Assistant Registrar

. 12-Mar-202



